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(a) whether the Andaman and Nicobar
Admipistration has sent a proposal regard-
ing setting up of an Agro-lndustries Cor-
poration in the Union Territory of Andaman
and Nicobar Islands ; and’

(b) if s0, when such s proposal was
roceived and the details of actioo taken in
the matter ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) No, Sir.

(b) Does not arise.

Represeatation for Allotmest of Lond In
Middie Andaman

3177. SHRI MANORANJAN BHAKTA
Will the Minister of AGRICULTURE be
pleased 10 state ¢

(a) whether a representation has becn
reccived from the people of Utiarsyan and
Kadamtala, Middle Andamen (A sad N
Ishands) for aliotment of agricuhural land in
pearby areas where forest clearaoce was
done by the Forest Depanment ; and

(b) if so, when Goveromemt propose to
release such land for allotmest to the land-
leas agriculturists ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHR!
YOGENDRA MAKWANA): (s) No
psoposal from Andaman and Nicobsr
Administration for allotment of foress land
10 people of Uttarayan and Kadamials,
Middle Andaman Island, has beeo received.

(b) Does pot arise.

Persons Alletted Agriculteral Land
during 1970 in A. sad N. lilaads

3178. SHRI MANORANJAN BHAKTA :
Will the Minister of AGRICULTURE be
pleased to siate

(s) whether prior to the ensctment of
Forest Conservation Act, some persoos were
allotied agricultural land during 1970 and
yet piaysical possessions were Dot given as
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the Ministry has not agreed to dereserve
the said forest lands ;

(b) if s0, the actioo Government propose
to take to allot agricultural land for which
allotment orders have already been issued
during 1970 ; and

(c) whether the A and N Administration
bas proposed 10 Government for de-reserva-
tion of certain arcas and if so, what action
has been taken in the matter ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA): (a) to (ch
Information is being collected and will be
l2id oa the Table of the Sabha.

New Homiag Projects Approved by
HUDCO

3179. SHRI MOHAN LAL PATEL:
Wil the Minister of WORKS AND HOUS-
ING be picased to state :

(a) whether 1be Housing and Urben
Development Cosporation has approved
new housing projects in the country ;

(b) i 50, the details thercof ;

(c) the amount carmarked and the
sames of the cnies in Gujarst which have
been cowered under the scheme ;

(d) whether the woxk bas been started
sod if 30, the progress made so far ; and

(c) if oon, the ume by which the scheme
wifl be implemecated 7

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPORTS, IN THE
MINISTRY OF WORKS AND HOUSING
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFPAIRS (SHRI
MALLIKARJUN) : (a) Yeu, Sir.

(b) Duriog the your 1984-85, and a8 On
31.2.84, HUDCO has ssoctioned 165
schemes with losn assistance of the order
of Rs. 71.19 crores.

(c) Under the above sanctions, the State
of Gujarat bss been ssoctioned 14 scheaws





